Annexure-1
Name of the corporate debtor: SWE Fashions Private Limited;
Date of commencement of liquidation: 8" March 2022;

List of stakeholders as on: 9™ August 2022

List of secured financial creditors
(Amount in )
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SL. No Assets Description
1 Factory Land and Building bearing survey number: 28, 29 and 30, situated at Plot No.
W-12, W-13 (P) KIADB Area, 1st Phase, Apparel Park, Arehalli Doddabalapur,
Bengaluru — 561203. Measuring total Area 6946.68 sq mts.
2 Plant and Machinery, Furniture & Fixtures and Inventories situated at Plot No. W-12,
W-13 (P) KIADB Industrial Area, 1st Phase, Apparel Park, Arehalli Doddabalapur,
Bengaluru - 561203




